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Shri Punnoose : Has this Panel exa-
mined the pattern of education obtain-
ing in the various States, and has it
made recommendations with regard to
each Staie?

Shri S. N. Mishra : 1 have submitted
that the Panel considered primary, se-
condary, university, technical and
vocational education and all that. So
Ilthink the Panel considered this aspect
also.

Shri V. P. Nayar: You are not sure?

Shri N. B. Chowdhury: May 1 know
whether this Panel will be a permanent
body to advise Government on educa-
tional matters or whether it will be
only a temporary body in the matter of
formulation of the Second Five Year
Plan and certain other matters ?

Shri S. N. Mishra: The future of
the .Panel has not yet been dccided. It
was set up primarily to advise the
Planning Commission in the formula-
tion of the Education Plan.

MACHINE TooL.s' SURVEY

*2160. Shri Bansal : Will the Minis-
ter of Commerce and Industry bc
pleased to state :

(a) whether the ten-man Committee
set up by Government to make re-
commendations regarding the deve-
lopment of the Machine Tool Industry,
has completed its survey and submit-
ted a report ;

(b) if so, the number of Machine
Tools in the country at present and
the future assessment therefor in
different categories ; and

(c) what are the other recom-
mendations made by the Committee?

The Minister of Industrial Develop-
ment (Shri M. M. Shah): (a) to (c).
The Committee has not yet completed
its work.

Shri Bansal: May I know if any
time-limit has been placed on this
Committee for the completion of its
work and, if so, when is it expected
to submit its report ?

Shri M. M. Shah: By the end of
July.

Shri Bansal : May I know if it has
been brought to the notice of the
Government that even small-scale in-
dustries are suffcring from the lack
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of machine tools and those who want
to set up small-scale industries are
not able to do so becuuse machine
tools are not available in the country;
and, if so, are Qovernment_ thinking
of doing anything even before the re-
port is out, to hclp the small-scule
industries ?

The Minister of Commerce and
Industry and Iron and Steel (Shri
T. T. Krishnamachari) : The work of
this committee is not to make machine
tools available for small-scale indus-
tries immediately but is. concerned
with the manufacture of machine tools
generally. If the question of non-avail-
ability of machine tools mentioned by
my hon. friend could be substantlatcd
and if he could give me the details.
can arrange for the import of this lypc
of machine tools.

Shri H. N. Mukerjee: Will the
Minister please tell us if Government
has made any attempt to link up
machine tools production with the
work in the defence installations and
so help to prevent such calamities as
retrenchnient of defence factory per-
sonnel ?

Shri T.T. Krishnamachari: The
question of Machine tool production
and defence installations is somewhat
different and a link-up between the two
can only be made in regard to one par-
ticular establishment unless it be that
the hon. Member knows more about
defence installations than I do—per-
haps he does. A link-uf such as is
possible and desirable will certainly be
attempted.

Shri Velayudhan : May | know whe-
ther this Machine tool factory commit-
tee will survey the present functioning
of the only machine tool factory we
are having in Bangalore and submit
a report on that also, regarding the
progress ?

Shri T. T. Krishnamachari: No,
Sir; except so far as the progress that
has to be made in machine tool pro-
duction generally.

INDIANS IN MADAGASCAR

*2161. Shri D. C. Sharma: Will
the Prime Minister be pleased to
state :
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(a) how many Indians have been
asked to leave the island of Madagas-
car after the merger of Pondicherry
into India ; and

(b) the number of Indians who are
still living in Madagascar?

The Deputy Minister of External
Afiairs (Sll:ri Anil K. Chanda): (a)
Five, but none of them has left Ma-
dagascar.

(b) The exact number is not avail-
able; but it is estimated that the num-
ber will be qround 14,000.

Shri D. C. Sharma: May I know
the reasons why the Indians had to
leave Madagascar ?

Shri Anil K. Chanda: I could not
follow the question.

Mr. Deputy-S, r: The reasons
why the Indians had to leave Madagas-
car though the answer was that none
left.

Shri Anil K. Chanda : The charges
against them are generally anti-social
activities.

Shri D. C. Sharma: May 1 know
what is the nature of these anti-social
activities with which these persons
have been charged? May I know whe-
ther these charges are genuine or not ?

Shri Anil K. Chanda : Blackmarket-
ing, cases of bankruptcy accompa-
nied by fraud, complicity in unautho-
rised business transactions, purchase
and sale of stolen goods, etc.

Shri D. C. Sharma: May I know
which embassy or legation looks after
the interests of the Indians in Mada-
gascar ?

Shri Anil K. Chanda: We have a
Consul General there.

Shri Kasliwal : May I know if the
Government has any information as
to whether after the merger of Pondi-
cherry with India, any fresh restric-
tions have been placed on the migra-
tion of Indians into Madagascar ?

Shri Anil K. Chanda : Not that we
know of. So far as this matter is con-
cerned, in previous years also, roughly
speaking, every year four or five peo-
ple have been expatriated from Mada-

gascar,

14 MAY 1956

Oral Answers 3712

Shri H. N. Mukerjee : May I know
if Government has tried to ascertain
the nature of the so-called anti-social
activities alleged against the Indians
prior to their expulsion and whether
Government is in a position to find out
if these Indians were taking part in
their own way in whatever nascent
nationalist movement there might be in
Madagascar ?

Shri Anil K. Chanda: In every
such case, the Commissioner for India
in Madagascar tukes up the question
with the Government and it is because
of this that, though, since thec merger
of Pondicherry with India. five notices
have been served on these people, they
have not yet been finally expatriated.
The cases are under consideration be-
fore-the Government,

Shri Bansal: May 1 know if the
Government is aware that there is a
concerted drive in certain East Afri-
can countries to ban the entry of In-
dians from those territories and whe-
ther the Government of Kenya has
adopted a White Paper banning the
entry of Indians in that area ?

Shri Anil K. Chanda : It is entirely
a scparate question. But, it is a fact.

Tosacco

*2162. Shri Wodeyar: Will the
Minister of Commerce and Industry be
pleased to state the steps taken by
Government to strengthen and explore
markets for Indian tobacco in the East
European countries?

The Minister of Commerce (Shri
Karmarkar) : A statement is laid on
the Table of the House. [See Appen-
dix XIII, annexure No. 14.]

Shri Wodeyar: May ] know whe-
ther any significant rise in the export
of Indian tobacco has been noticed in
these countries after the visit of the
Soviet leaders to India ?

Shri Karmarkar: The visit of the
Soviet leaders was a goodwill visit.
No immediate spur in tobacco export
has taken place as a result of that
visit. I am glad to tell my hon. friend
that there is now no difficulty with
regard to virginia tobacco so much





